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8DaDee _II Development corporation 

SM. PROF. MADHU DA~DAVATE: 
Will the Minister of FINANCE be 
pleased to state: 

<a> whether it is true that the 
Bankin, Commission and the 
National Commission on Agriculture 
had recommended the amalgamation 
of the Agricultural Finance Corpora-
tion Ltd. and the Agricultural Re-
finance and Deve!c'pment Corporation 
into a single national organisation 
with a view to providing credit and 
other infrastructural facilities to the 
agricultural sector; and 

(b) if so, what steps ar£:! proposed 
to effect such an amalgamation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) Yes, Sir. 

(b) A committee set up in the Re-
serve Bank of India, to review ar-
rangements for institutional credit lor 
agricultural and rural development, is 
also revlewing 'inter alia the struc-
tures and oper'ations of the Agricultu-
ral Refinance and Development Corpo-
ration as also the consultancy services 
provided by the Agricultural Finance 
Corporation so as to make sUltable re-
commendations in this regard. 

Opening 01 Bank Branches in West 
Bengal 

685. SHRI BASUDEB ACHARYA: 
Will the Minister of FINANCE be 
be pleased to state: 

(a) details of the proposals of 
opening bank branches in West 
Bengal during the next three years, 
year-wise; District-Wise and bank-
wise; and 

(b) details of the bank branches 
O'I)ened in West Bengal, district-wile, 
bank ... wise. during the last ttlree 
years year-wise? 

THE DEPUTY MINISTER IN THE:. 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and <b). 
Information to the extent aVailable is'; 
being collected and will be laid on the 
Table of the House. 

Loans from Foreign CouaUiee 

636, SHRI A. NEELALOHITHAN-
DASAN: Will the Minister of FIN'-
ANCE be pleased to lay on the Table 
of the House a statement showing: 

(a) the present llabihty (in rupees) 
of the Government of India to each of' 
the foreign countries from whiah 
loans have been taken; 

(b) what is the total amount (in 
rupee value) of loans taken by India, 
from foreign countrie'S; 

(c) what are total of loans taken 
and amounts repaid as part of princi-
pal amounts nurinq the Jallata Party's 
regima; and 

(d) wlwt, if any, is the total ot 
interests paid by Government of India 
<luring the abOVe perIod? 

THE DEPUTY MINISTER IN THI!; 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and (b). 
The total amount of loans taken by 
the Government of India from foreign 
countries/institutions up to March 31, 
1980 was Rs, 15,351.23 crores. The 'Jut-
standing liability of the Government 
to foreign countries and institutions 
from which loans have been taken, 
as on March 31, 1980 was Rs. 12,178.42 
crores. Country /institution-wise de-
tails are given in the statement. . 

(c) and (d). The information per-
taining to the period April 1, 1977 to 
Dec. 31, 1979 is as follows: 
~. 

(Rs. crorer) 

(i) Total amount of loans 
tak~n ( i.e. amount drawn) 2,394' 13 

(ii) To tat amount rt"paid 
tvwau.:s pLh.cipal . 

(iii) Total amount . 
paid towards interest: 

1,065. f8 




